ontested commercial cases disposed during the month of November-2022

District Case No. Petitioner NameAdvocate Date  ofWhether Date ofDays forNature ofDate ofNumber Act
VS Respondent Registrati Urgent ReliefDecision disposalDisposal execution ofof daysSection
Name on was sought and (Conteste decree for
Pre-Insitution d / execution
Mediation did Settled) of decree
not take place from date

(Yes / No) of
decisi

E SANJEEVICENTRAL [CS COMM- HEALTH CARE AT[MS. PETAL 22.10.2019 07.11.2022 Contested Suit forf
UMAR 12535/19 [HOME INDIA PVT.JCHANDOK [Recovery
AGGARWAL, ILTD. VS. AYAN
[DISTRICT IPHARMA
JUDGE
COMMERCIAL
ICOURT)-01
IOMP COMM-VIRENNDER INEPAL SINGH [28.03.2019 No 15.11.2022 1328 | Contested | - | - [Petition U/
138/19 ISINGH VS. SHRJ| 34 of]
IRAM TRANSPORT] [Arbitration
IFINANCE LTD. &
Conciliation|
[Act, 1996
ICS COMM-DESH RAJ SETHI [KAMAL SETHI |26.10.2018 No 16.11.2022 1482 | Contested | - | - [Suit for
152/18 S. SHEKHAR [Recovery
[NARESH KUMAR JROHAN GUPTA|02.06.2022 No 18.11.2022 169 Contested | - | - [Petition U/s
3 off
[Arbitration
&
Conciliation|
[Act, 1996
IOMP COMM-
8/22
JOMP COMM- [BANWAR LAL VIPIN 23.04.2022] No 25.11.2022 216 Contested | — —-—- | -——- [Petition U/s|
l52/22 TAN LALVS. [DILAWARI 34 of
IN.R. FABRICS [Arbitration
&
Conciliation|
[Act, 1996




District Case No. Petitioner NameAdvocate Date ofWhether Date ofDays forNature ofDate ofNumber Act
VS Respondent Registrati Urgent ReliefDecision disposalDisposal execution ofof daysSection
Name on was sought and (Conteste decree for
Pre-Insitution d / execution
Mediation did Settled) of decree
not take place from date
(Yes / No) of

decision

RAJNEES
MAR GUPTA|
(DJ
ICOMMERCIAL
COURT, THC
B—E?' TLLAICENTRAL [CS(COMM) JAY [SH. G.S. BISHT |24.09.2020NO 5112022 /92 Days [CONTESTENIL INIL RECOVERY]
WAT, 1359/2020 GGARWAL V/S ID IOF MONEY|
IDISTRICT SABH U/0 37
JUDGE, ISYNTHTIC
COMMERCIAL
COURT)-03, TIS|
[HAZARI COURT.
[DELHI
b4 [MS NISHA|CENTRAL (CONTESTE] NIL NIL RECOVERY]
ISAXENA, D
IDISTRICT
JUDGE,
ICOMMERCIAL
ICOURT-04
ISH. MUKESH
COMM) 1649/2M DEWASI VS SACJAGGARWAL 13.05.2021 NO 01.11.2022 37 DAYY
|SH. DEEPAK (CONTESTE NIL NIL RECOVERY]
[KAUSHIK D
COMM) 1638/2| BANK VS. BHIM S 02.11.2020 NO 01.11.2022 |34 DAYY
[SH. SX. SINGH [CONTESTE] NIL NIL RECOVERY]
D
(COMM) 983/2¢JNICIPAL CORPOR 01.04.2022 YES 02.11.2022 P15 DAYY
|SH. HEMANT (CONTESTE NIL NIL RECOVERY]
JIGUPTA D
(COMM) 765/2¢1 BANK VS RAJ SIY 04.03.2021 YES 02.11.2022 po8 DAYY
|SH. MANISH (CONTESTE] NIL NIL RECOVERY]
[KUMAR D
IDIWAN
COMM) 668/2¢K VS AMIT KUMA] 06.05.2019 NO 03.11.2022 |277 DAY




District

Petitioner NameAdvocate
VS Respondent
Name

Case No.

Date
Registrati
on

ofWhether

Date
ReliefDecision

ofDays forNature ofDate
disposalDisposal execution
(Conteste decree

Urgent

was sought and
Pre-Insitution
Mediation did
not take place
(Yes / No)

Settled)

ofNumber

ofof days
for
execution
of decree
from date
of
decision

Act
Section

H.
ISHILENDER D
[BABBAR
COMM) 4806/IMITED VS. JAGM 17.11.2021 NO 04.11.2022 B52 DAYY
|SH. PARMOD NO (CONTESTE NIL NIL TRADE
[KUMAR SINGH D MARK
COMM) 1776/2JAND RING LIMITH 18.10.2018 09.11.2022 483 DAY
H. UMED|CENTRAL [NIL
INGH GREWAL
[DISTRICT
JUDGE
COMMERCIAL
ICOURT)-05
H. PARAMJITICENTRAL [NIL
INGH,
ISTRICT
UDGE(COMME
CIAL)-06,
ICENTRAL
MS. KAVERIICENTRAL [1584/2021 [ASMA ABRAR V§SUNIL LALWA 15-04-2021 NIL 09-11-2022 575 |CONTESTE|NIL INIL INIL
IBAWEJA, ID
[DISTRICT
UDGE,
ICOMMERCIAL
ICOURT-07
1888/2022 IM/S HLK JARVIND 14-03-2022| NIL 11-11-2022 242 |CONTESTE] NIL NIL NIL
INFRASTRUCTUR [NAGAR D
[E PVT. LTD. VS.
[THE NEW INDIA
JASSURANCE
ICO.LTD.
1295/2020 IVEKTRAVELS |R.K. KOHLI 21.07.2018 NIL 16-11-2022 1579 |[CONTESTE] NIL NIL NIL
S NATIONAL D
INSURENCE




District Case No. Date ofWhether
Registrati Urgent

on

Petitioner NameAdvocate
VS Respondent
Name

Date
ReliefDecision
was sought and
Pre-Insitution
Mediation did
not take place
(Yes / No)

ofNumber Act
ofof daysSection

for

execution

of decree

from date

of

decision

ofDays forNature ofDate
disposalDisposal execution
(Conteste decree

Settled)

[713/2020 21.11.2022
|s—| H. DINESH|West INTL.
HATT , DJ
COMMERCIAL
ICOURT)-01
o Ms. HEMANIWest INTL
MALHOTRA,
[DISTRICT
JUDGE
COMMERCIAL
ICOURT)-02
o |[SH. ANURAGNEW
JAIN, DISTRICT|DELHI TRANS IMAGE
JUDGE CORPORATION U/S 9 OF
COMMERCIAL Vs ARBIRATI
[COURT)-o01 OMP(COMM/| \uioNAL RAYMON 18.07.2022 - 30.11.2022 136 |DISPOSED - - ALY
103/2022 SINGH CONCILIA
TECHNICAL TION ACT
RESEARCH 1996
ORGANIZATION
11 |[SH. GURVINDER|
[PAL SINGH
IDISTRICT [THE DIRECTOR,
JUDGE ICGHS MINISTRY U/S-34
COMMERCIAL IOF HEALTH AND OF
COURT)-02 [FAMILY ARBIRATI
) Ol\f;(fgé\gd‘) WELFARE VS SH. IS)IIII\)IEI;I{DRA 21.12.2021 NA 05.11.2022 320 DISI%ISSE NA NA ON AND
IKAILASH CONCILIA
[HOSPITAL AND TION ACT
[HEART 1996
INSTITUTE
IM/S
ICONNOISSEUR
[FOODS AND U/S-34
[HOSPITALITY OF
ISERVICES Vs M/S ARBIRATI
Ol\iIPO(;)g(l)\/iM.) IDELHI TOURISM S?Hi?{%‘égf? 08.08.2019 NA 21.11.2022 1202 |SET ASIDE] NA NA ON AND
5 9 |anD CONCILIA
[TRANSPORTATIO TION ACT
IN DEVELOPMENT] 1996
ICORPORATION
ILTD




District Case No.

Petitioner Name
VS Respondent
Name

Advocate

Date
Registrati
on

ofWhether

Date

Urgent ReliefDecision

was sought and
Pre-Insitution
Mediation did
not take place
(Yes / No)

ofDays forNature ofDate

disposalDisposal execution

(Conteste decree

Settled)

ofNumber Act
ofof daysSection

for

execution

of decree

from date

of

decision

JAAKASH U/% . 34
JIAUTOMOBILES ARBIRATI
OMP (COMM.) AND ORS Vs SH. ABHLJIT 24.08.2022 NA 22.11.2022 91 SET ASIDE NA NA ON AND
132 /2022 [KOTAK SINHA
CONCILIA
IMAHINDRA BANK]
L TD TION ACT
1996
U/S-34
SWASTIK ARBIRATI
OMP (COMM.) [INFRAESTATE ISH. MANISH DISMISSE
52 /2021  [PVTLTDVsBD KUMAR 26.03.2022 NA 30.11.2022 250 D NA NA ON AND
SHARMA. CONCILIA
TION ACT
1996
s INAVIGATORS
IVISA GLOBAL Sh. Rishab DISMISSE Suit for
2(110MM.)/9/20 lLOGISTICS LTD. Kaushik 07-01-2021 NA 19-11-2022 681 D NA NA Recovery
Vs THERMOKING
Under
lomp IDD INDUSTRIES section 34
COMM.)/95/2 égg;’;gARISTA RAJIV BAJAJ [30-05-2019 NA 23-11-2022 | 1273 [DISPOSED NA NA Arb‘tgl‘"‘“"“
019 ICOMPANY LTD (Conciliation]
Act
lcs IPUNJAB
INATIONAL BANK | MS. MUDITA Suit for
COMM.)/389/ < KUMUDNI SHARDA  [22-09-2021 NA 25-11-2022 429 |DECREED NA NA Recovery
2021
[TOPPO
IM/S AAR PEE
REFRIGERATION Under
lomp JAND section 34
Arbitration
COMM.)/99/2 JAIRCONDITIONIN| Ashok Kumar |22-10-2021 NA 26-11-2022 400 |DISPOSED NA NA &
21 IG Vs AIRPORTS Conciliati
JAUTHORITY OF onclicl? ion)
INDIA AND ANR.




District Case No. Petitioner NameAdvocate Date ofWhether Date ofDays forNature ofDate ofNumber Act
VS Respondent Registrati Urgent ReliefDecision disposalDisposal execution ofof daysSection
Name on was sought and (Conteste decree for
Pre-Insitution d / execution
Mediation did Settled) of decree
not take place from date
(Yes / No) of
decision

?é%Té{éCT cs AVS PLASTICS
COMMERCIAL (COMM)/294/2] P}JIECII%T;)V;’ SL\{,ISI.A Sh Ved Prakash|12.09.2018 NO 11-11-2022 1521 | Contested NA NA Rse"cl;\fglr_y
COURT)-01 019 AND ORS.
hig [SH. VINAY[SOUTH
UMAR
ANNA,
. S
UDGE
COMMERCIAL CS(C;)ZI\gg.)ms DESIGNS LLP VS. [NEHA KUMARI| 07.10.2021 YES 05.11.2022 394 CON%ESTE 05.11.2022  |05.11.2022 ﬂ{slfljclg\lf:}(i)RRY
COURT)-02 M/S ROLIF INDIA
PVT LTD
CENTRAL BANK
CS(C?X)II\A'B@ OF INDIA VS ANIL PATHAK | 30.10.2019 YES 10.11.2022 1107 CON'EESTE 10.11.2022 10.11.2022 ustUchxfglgz
9 IDROPTIAND ORS
M/S SHAKTI
TRADING VS. M/S]
CS(COMM.)50/| DZIREEVENTS DHIRAJ 24.00.2018 NO 10.11.2022 151 [CONTESTE] 10.11.2022 10.11.2022 SUIT FOR
2022 AND BIDHURI  [?499- 911 517 D 911 9:11-:2022 | FCOVERY]
EXHIBITIONS
AND ORS.
RESMED INDIA
CS(CQ(IYIQI\Q/I')M/ PVT.LTD. VS AIIQ/II{IXSII]J)E 14.01.2022 YES 26.11.2022 316 CON]];ESTE 26.11.2022 26.11.2022 r[{sé{g‘fg%{
ADITYA JHA
INDIAN BANK Vs
(CS(COMM.)296 TANISQ AMIT KUMAR [CONTESTE] SUIT FOR
2021 COMPUTER PODDAR  |07-09-2021 YES 20.11.2022 448 D 29112022 |29.11.2022}p v vEpy
CENTRE




District Case No. Petitioner NameAdvocate Date ofWhether Date ofDays forNature ofDate ofNumber Act
VS Respondent Registrati Urgent ReliefDecision disposalDisposal execution ofof daysSection
Name on was sought and (Conteste decree for
Pre-Insitution d / execution
Mediation did Settled) of decree
not take place from date
(Yes / No) of

decisi

15 INTL

ISH. SANJEEV|

AGGARwAL  [outh

16 INIL

H. MUKES
E(UMAR GUPTAH‘S"‘lth

7 [SH. RAJEE\1EXETH- INTL
IBANSAL, T
IDISTRICT
JUDGE
COMMERCIAL)-
(01

hs |MS. VINEETAEXUTH— INTL

GOYAL, ST
IDISTRICT
JUDGE

COMMERCIAL

ICOURT)-02

o INTL
SH. AJAY[SOUTH-
IKUMAR JAIN EAST

20 INTL
MS. ANU|
GROVER EXSTTH'

IBALIGA




District Case No. Petitioner NameAdvocate Date ofWhether Date ofDays forNature ofDate ofNumber Act
VS Respondent Registrati Urgent ReliefDecision disposalDisposal execution ofof daysSection
Name on was sought and (Conteste decree for
Pre-Insitution d / execution
Mediation did Settled) of decree
not take place from date
(Yes / No) of

decision

RAKESH
CS GRO’;‘I}?CRHVS M SANJEEV 15/03/201] 14/11/2
(COMM)/41/2] KUMAR YES 09/11/2022 #VALUE!| Contested NIL NIL
o1 DEVELOPERS SHARMA(P) 9 022
9 PRIVATE >
LIMITED
M/S NAMAN
TECHNO Vs M/ NO
MS PREET cs VINAY
AGGARWAL I‘;gg;m' (coMM)/188| . Agls“ggéé ' r [PHARADWAS 22/03/20 Non-Starter |56/09/2022 28/11/2( ,yarUE!| Contested | NIL NIL
GUPTA /2021 ®) 21 eport is on 022
SER4VICES PVT ’ Record.
LTD
M/S SPACE
ENGLISH
OMP MEDIUM SHIV
(COMM)/7/2 |SCHOOL Vs M/s| PRAKASH ['8/01/201  ygg o7/11/2022 [*8/2/2 | yyALUE![ Contested | NI NIL
019 EDUSMART | PANDEY(P), 9
SERVICE PVT
LTD
b2 INTL
Ms NIRJASOUTH-
IBHATIA AiEAST
b3 INTL
E{H. RAJES EXUTH-
UMAR SINGH [EAST
oa EH SANJAY|EAST
HARMA-I
CS(COMM)NO.|ANITA KALRA VS. CONTESTE
240/2021 AJAY KUMAR P KJAIN 06-12-2021 02-11-2022 326 D
CANARA BANK
CS(lc‘)Ol/\/il\(;[;i\IO. VS. SHAN ANS%I;; ARZA IBA| 02-07-2021 25-11-2022 508 CONEESTE
9 MOHAMMAD
JYOTI GOEL &
CS(COMM)NO.|  ANR.VS. RAJESH CONTESTE
195/2021 VARDHMAN BHATIA [29710-2021 22-11-2022 | 388 D
PROPERTIES LTD|
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Case No.
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Name

Advocate

Date
Registrati
on

ofWhether

Urgent
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Pre-Insitution
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(Yes / No)
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ofDays forNature ofDate
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(Conteste decree
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ofof daysSection

for

execution

of decree

from date

of

decision

M/S NEUTRAL
CS(COMM)NO.| NVOCC PVT. AKSHAY (CONTESTE]
273/2021 |LTD.VS.M/SJM.| KUMAR [07701-2022 30-11-2022 | 323 D
CARGO EXPRESS
M/S MESSONS
ELECTRICALS
Cs(lgg}\ggggo' VS.M/S CBS SSIfI{}&Il;;AA 06-06-2019 29-11-2022 1268 CON]];ESTE
TECHNOLOGIES
PVT. LTD.
ﬂ H. CHANDRAJEAST INTL
HEKHAR,
[DISTRICT
UUDGE,
ICOMMERCIAL
ICOURT-02
26 [MS. BARKHANORTH ICS(COMM)- /S RT ANT 29.09.202 01.11.2022 1641 [DISMISSH—- &IT FOR|
IGUPTA, [EAST 181/2021 LOBAL VSSHARMA . ID COVER]
[DISTRICT HIV KUMAR Y
DUDGE,
COMMERCIAL
COURT)
ICS-68/2021 IRABIYA VS SAJID |JANIL KUMAI-<|04.03.2021 —————— 04.11.2022 518 IDISMISSE |------ I SUIT FOR|
ISANGWAN ID [PARTITIO
N,
[RECOVRY
OF
[POSSESIO
IN AND|
[PERMANE
INT
INJUNCTI
ION
ICS(COMM)- [UNION BANK OHSATYENDRA |o3.05.2021 |----- [18.11.2022 564 IDECREED }------ I — SUIT FOR|
139/2021 INDIA VS SMTKR SHARMA [RECOVERY]|
ISHAMEENA




District Case No. Petitioner NameAdvocate Date ofWhether Date ofDays forNature ofDate ofNumber Act
VS Respondent Registrati Urgent ReliefDecision disposalDisposal execution ofof daysSection
Name on was sought and (Conteste decree for
Pre-Insitution d / execution
Mediation did Settled) of decree
not take place from date
(Yes / No) of

decisi

ICS-102/2020 |NAND KISHORHJ.B. SAINI 22.09.2020 21.11.2022 [790 UIT FOR
VS RAJEEV ISED [POSSESIO

N,
[RECOVERY]|
OF
ARREAR
OF RENT

ICS(COMM)-  |[CANARA BANK VJANKUR 02.05.2022 [----- 21.11.2022 o3 IDECREED |------ e SUIT FOR|

136/2022 ISACHIN KUMAR |JAGGARWAL [RECOVERY]|

b7 [MS. NIVEDITA[Shahdara [N
ANIL SHARMA,
IDISTRICT
JUDGE,
COMMERCIAL
ICOURT)

=

L




District

KAUR

29 EH SURENDER]|
. RATHI

MS. SAVITA RAO

Date
Registrati
on

Petitioner NameAdvocate
VS Respondent
Name

Case No.

INIL

ofWhether

Date
ReliefDecision

ofDays forNature ofDate
disposalDisposal execution
(Conteste decree

Urgent

was sought and
Pre-Insitution
Mediation did
not take place
(Yes / No)

Settled)

ofNumber Act
ofof daysSection

for

execution

of decree

from date

of

decision

INIL

INIL

WEST

UDGE
COMMERCIAL)

ICS/COMM/236 CANARA BANK VS|SUBHASH KR. 22-03-2021| 07-11-2022 690 ICONTES |U/S 34
2021 IVIMAL KUMAR PHA [TED
ICS/COMM/496 [MOHIT NARULA [HARISH 25-09-2021)  26-11-2022 425 ICONTES
2021 IVS THE [KUMAR [TED
IMANAGER SBI
IGENERAL INS.
ICO.LTD

H. VIRENDERNorth

HATT,
IDISTRICT
JUDGE

COMMERCIAL
COURT)

BT|

INIL

ISH.
GUPTA,
IDISTRICT
JUDGE
COMMERCIAL)

PANKAJISOUTH
WEST

B3

INIL




District Case No. Petitioner NameAdvocate Date ofWhether Date ofDays forNature ofDate ofNumber Act
VS Respondent Registrati Urgent ReliefDecision disposalDisposal execution ofof daysSection
Name on was sought and (Conteste decree for
Pre-Insitution d / execution
Mediation did Settled) of decree
not take place from date
(Yes / No) of

decisi

34 [SH. BHUPES INIL

B5 [SH. RAKESH| INTL.
ISYAL, DISTRICT]
UDGE,
‘OMMERCIAL
OURT-03
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